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(2) (i) A copy of the Annual Re-
port (Hindi and English
versions) of the Padmaja
Naidu Himalayan Zoologi-
cal Park Darjeeling for the
year 1979-80 along with
Audited Accounts.

(i) A statement (Hindi and
English versions) regarding
(a) Review by the Govern-
ment on the working of the
Padmaja Naidu Himala-
yan Zoological Park,
Darjeeling, for the year
1979-80 and (b) delay in
laying the Annual Report.

(Placed in Library.
2513/81).

See No. LT-

Annual Report and Review on National
Council for Safety in Mines, Dhanbad
for 1979-80

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRIMATI RAM DULARI
SINHA): T beg to lay on the Table:

(1) A copy of the Annual Report
(Hin4i and English versions) of the
National Council for Safety in Mines,
Dhanbad, for the year 1979-80 along
with Audited Accounts.

(2) A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the National
Council for Safety in Mines, Dhan-
bad, for the year 1979-80.

(Placed in Library. See No. LT-
2514/81).

VAISAKHA 16, 1903 (SAKA)
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Statement regarding Market Loans
floated by Government in April, 1981

"THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI MAGANBHAI BAROT): I

beg to lay on the 1able a statement
(Hindi and English versions) indicat-
ing the result of Market Loans floated
by the Central Government in April,
1981.

(Placed in Library. See No. L1-
2515/81).

12-35 HRS.

MESSAGES FROM RAJYA
SABHA

SECRETARY: Sir, I have to re-
port the following messages received
from the Secretury-General of Rajya
Sabha:

(1) “I am directed to inform the
Lok Sabha that the Rajya Sabha at its
sitting held on Friday, the 24th April,
1981, adopted the following motion
in regard to the Committee on Public
Accounts :

“That this House concerns in the
recommendation of the L ok Sabha
that the Rajya Sabha do agree to
nominate seven members from
Rajya Sabha to associate with the
Committee on Public Accounts of
the Lok Sabha for the term ending
on the 30th April, 1982 and do
proceed to elect, ip such manner as
the Chairman may direct, seven

" members from among the members
of the House to serve on the said
Committee”.
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2. I am further to inform the Lok
Sabha that in pursuance of the above
motion, the following members of the
Rajya Sabha have been duly elected
to the said Committee.—

(1) Shri N.K.P. Salve

(2) Shri Tirath Ram Amla

(3) Shrimati Maimoona Sultan

(4) Shrimati Purbi Mukhopadhyay
(5) Shri Patitpaban Pradhan

(6) Shri Indradeep Sinha

(7) Prof. Rasheeduddin Khan

(i1) ‘I am directed inform the Lok
Sabha that the Rajya Sabha at its sit~
ting held on Friday, the 24th April,
1981, adopted the following motion
in regard to the Committee on Public
Undertakings :

“T hat this House concerns in the
recommendation of the Lok Sabha
that the Rajya Sabha do agree to
nominate seven members from
Rajva Sabha to associate with the
Committec on Public Undertak-
ings of the Lok Sabha for the term
ending on the 30th April, 1982, and
do proceed to clect, in such manner
as the Chairman may dircct, seven
members from amonyg the members
of the House to serve on the said
Committee”.

2. I am furtner to inform the Lok
Sabha in pursuance of the above
motion, the following members of the
Rajya Sabha have been duly elected
1o the said Committee:

(1) Shri R.R. Morarka
(2) Shri Shrikant Verma
(3) Shri Ramanand Yadav
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(4) Shri Swami Dinesh Chandra

(5) Shri Piare Lal Kureel urf Piare
Lal Talib Unnavi

(6) Shri R. Ramakrishnan
(7)*Shi Lal K. Advani.

(iii) ‘I am directed to inform the:
Lok Sabha that the Rajya Sabha at
its sitting held on Friday, the 24th
April, 1981, adopted the following
motion in regard to the Committee on
the Welfare of Scheduled Castes and
Scheduled Tribes:—

““That this House resolves that the
2ajya Sabha do join the Committee
ot both the Houses on the Welfare
of Scheduled Castes and Scheduled
Tribes for the term ending on the
30th April, 1982, and do proceet
to elect, the accordance with the
system of proportional representa-
tion by means of the single trans-
ferzble vote, ten members from
among the members of the House
L0 serve on the said Commifted™.

2. T am further to inform the Lok
Sabha that in pursuance of the above
motion, the following members of
the Riujya Sabha have been duly clect-
ed to the said Commitiec -

" (1) Shri Ganpat:HiiaIv_l Bhagat
(2% Shrimati Sarcj K.haparde
(3) Shri Roshan Lal
(4) Shri G. Swamy Naik
(5) Shri Dharamvir
(6) Shrimati Maragatham Chandra-

sekhar
(7) Shri Sangdopal Lepcha
(8) Shri B.D. Khobragade
(9) Shri Sharief-uddin Shariqg
(10) Shri T. Aliba Imti.



